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Diploma Course In Homeopathic 
Pharmacy 

6473. SHRIGANGACHARAN LOOHI: 
Will the MInister of HEALTH AND FAMILY 
WELFARE be pleased to state 

(a) whether there IS Government recog-
nised College/Institution for the Diploma 
Course In Homeopathic Pharmacy; 

(b) If not, the reasons therefor. 

(c) whether unqualified persons are 
recruited to work as Homeopathic pharma-
Cists In its vanous Dispensaries/Hospitals In 
the country; 

(d) whether Government have received 
any request for Introducing Diploma Course 
In Homeopathy and If so, the details thereof; 
and 

(e) the follow-up action tah.en thereon? 

THE: MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOD) 
(a) and (b) There IS no Centrally recognised 
college/Institution conducting Dlplomacourse 
In Homeopathic Pharmacy 

(c) Under the Central Government 
Health Scheme only persons who fulfil the 
qualifications and expenence as laid down In 
the notified recruitment rules are recruited to 
the posts of Homeopathic Pharmacists. 

(d) and (e) Diploma Course In 

Homeopathy has ~een introduced In Ho-
moeopathlc colleges in accordance wrth 
Homoeopathy (Diploma Course) Regula-
tions, 1983 duly notdled by the Central Council 
of Homeopathy. 

Regularlsatlon of Services In Central 
Warehousing Corporation 

6474. SHRI MANORANJAN BHAKTA: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether Government propose to 
regularrse the services of daily rated staff of 
Central WarehOUSing Corporation; and 

(b) If not, the reasons therefor? 

THE MINISTER OF ;:000 AND CIVIL 
SUPPLIES (SHRI NATHU RAM MIRDHA): 
(a) and (b). Central Warehousing Corpora-
tion has been engaging persons on daily 
rated/casual basis on limited scale mainly in 
the cadre of Sweeper/Chowkidar and WAG-
" depending upon exigencies of work. De-
pending upon availability who are eligible as 
per recruitment instructions are considered 
for regularisation in accordance With the 
orders Issued by the Government from time 
to time. 

[ Translation] 

Allocation to Chambal Ayacut for 
Purchasing Machines 

6476 SHRI CHHABIRAM ARGAL: Will 
the MInister of WATER RESOURCES be 
pleased to state: 

(a) whether any allocation has been 
made In 1990-91 for the Irrrgation Depart-
ment of Chambal Ayacut for purchaSing new 
machines; 

(b) if so, the details thereof; 

(c) If not, whether Union Government 
propose to make allocation for the same; 
and 

(d) If so, the time by which this is likely 
to be made? 
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THE MINISTER OF STATE OF THE 
MINISTRY OFWA TER RESOUR'CES (SHRI 
MANUBHAI KOTADIA): (a) No allocation 
has been made in 1990-91 for the Irrigation 
Department (M.P. State) for Chambal Ayacut 
for purchasing of New Machines. 

(b) Budget has not been yet finalised. 

(c) and (d). Nil 

[English] 

Facilities for Open Heart Surgery 

6477. SHRI SANAT KUMAR MANDAL: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state the name of 
the hospitals/centres. in the country where 
open heart surgery iacilities are available at 
present? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOD): A 
statement giving the names of hospitalsl 
centres in the country, where open heart 
surgery facilities are available is enciosed. 

1. 

2. 

STATEMENT 

Southern Railways Hospital, Per-
ambur, Madras. 

Christian Medical College and 
Hospital, Vellore. 

3. KEM Hospital, Bombay. 

4. All India Institute of Medical Sci-
ences, New Delhi. 

5. Bombay Hospital. Bombay 

6. 

7. 

G.B. Pant Hospital, New Delhi. 

Sree Chitra Tirumal Institute of 
Medical Sciences, Trivandrum. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

Post Graduate Institute of Medical 
Education & Research, Chandi-
garh. 

SSKM Hospital, Calcutta. 

N.M. Wadia Institute of Cardiology, 
Puns. 

Apollo Hospital, Madras. 

Nizam Institute of Medical 
Sciencews, Hyderabad. 

Medical College and Hospital, Ti· 
vancrum. 

Batra Hospital, New Delhi. 

Escorts heart Institute, New Delhi. 

Amendment to the Workmen's Com-
pensation Act 

6478. SHRISArJATKUMARMANDAl: 
Will the Minister of LABOUR be pleased to 

state: 

(a) whether there is a proposal to bring 
forward a legislation to amend the Workers 
Compensation Act, 1923 

(b) if so the details thereof? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
(a) Yes, Sir. 

(b) The details of the proposal are yet to 
be finalised. 

[ Translation] 

New-Item Captioned "Nackli va Kharab 
Da~aon Ka Giroh Sakriya" 

6479. SHRI SANTOSH KUMAR 
GANGWAR: Will the Minister of HEALTH 
ANDFAMIL YWELFARE be pleased to state: 


